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RE: SECRET SESSION

Dr. L. M. Singhvi (Jodhpur): Mr.
Speaker, I had suggested that this
House go into a secret sitting to con-
sider the National Emergency, I
understand that a large number of
Opposition leaders also concurred in
the view. Although the Prime Minis-
ter earlier said that this was not the
oppertune  time for this purpose, I
understand the Minister for Parlia-
mentary Affairs had undertaken or
indicated that he would convey this to
the Government and convey to us the
decision of the Government finally on
this matter.

The Prime Minister and Minister of
External Affairs, Defence and Atomic
Ene-5v (Shri Jawaharlal Nehru): Sir,
| received a request to that effect
from some Members. [ gave careful
consideration to it. I think that, at
the present moment, it would not be
desirable to have a secret session. If
1t is desirable in future, I shall make
my submission to you. The issues
before the House are of high interest
to the whole country. Right at the
beginning to ask for a secret session
would have a bad effect on the coun-
try. [ am sure hon. Members would
agree,

Mr. Speaker: He may kindly move
the Resolutions also.

Shri J-wah~-lal Nehru: There are
two Resolutions standing to my name.
I should like your guidance as to
whether T should take them together.

Mr. Speaker: They might be moved
ohe after the other. Both would be
placed before the House. He can
make one speech. Discussion also
would be simultaneous.

12.25 hrs,

RESOLUTIONS RE: PROCLAMA-
TION OF EMERGENCY AND
AGGRESSION BY CHINA

The Prime Minister and Minister of
Exnternal Affairs, Defence and Atomic
Zneigy (Shri Jawaharlal Nehru): Mr.
Speaker, Sir, I beg to move:

“This House approves the Pro-
clamation of Emergency issued by
the President on the 26th of
Qctober, 1962, under clause (1)
of article 352 of the Constitution.”

Mr. Speaker: I shall place it before
the House.

Resolution moved:

“This House approves the Pro-
clamation of Emergency issued by
the Presidert on the 26th of
October, 1962, under clause (1)
of article 352 of the Constitution.”

The hon, Prime Minister may move
the other resolution also.

Shri Jawaharlal Nehru: I beg to
move:

“This House notes with deep
regret that in spite of the uniform
gestures of goodwill and friend-
ship by India towards the People's
Government of China on the basis
of recognition of each other's
independence, non-aggression and
non-interference, and peaceful
coexistence, China has betrayed
this goodwill and friendship and
the principles of Panchsheel which
had been agreed to between the
two countries and has committed
aggression and initiated a massive
invasion of India by her armed
forces.

This House places on record its
high appreciation of the valiant
struggle of men and officera of our
armed forces while defending our
frontiers. ...
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Scveral Hon. Members: Hear, hear.

Shri Jawaharlal Nehru:

....and pays its respectful hom-
age to the martyrs who have laid
down their lives in defending the
honours and integrity of - our
Mothaerland.

This House also records its pro-
found appreciation of the wonder-
ful and spontaneous response of
the people of India to the emer-
gency and the crisis that has
resalted from China’s invasion of
India. It notes with deep grati-
tudo this mighty upsurge amongst
all sections of our people for
harnessing all our resources
towards the organisation of an all-
out effort to meet this grave
na:ional emergency. The flame of
libzrty and sacrifice has been
kindled anew and a fresh dedica-
tion has taken place to the cause
of India's freedom and integrity.

This House gratefully acknow-
ledges the sympathy and the moral
and material support received
from a large number of friendly
countries in this grim hour of our
struggle against aggression and
invasion.

With hope and faith, this House
affirms the firm resolve of the
Indian people to drive out the
aggressor from the sacred soil of
India, however long and hard the
struggle may he.”

Mr. Speaker: 1 shall place this

Resolution also before the House.
Resolution moved:

“This House notes with deep
regret that, in spite of the uniform
gestures of goodwill and friend-
ship by India towards the People’s
Government of China on the basis
of recognition of each other’s
independence. non-aggression and
non-interference, and peaceful
coexistence, China has betrayed
this goodwill and friendship and
the principles of Panchsheel

Emergency and Aggression
by China
which had been agreed to between
the two countries and has com-
mitted aggression and initiated a
massive invasion of India by her
armed forces.

This House places on record its
high appreciation of the wvaliant
struggle of men and officers of our
armed forces while defending our
frontiers and pays its respectful
homage to the martyrs who have
laid down their lives in defending
the honour and integrity of our
Motherland.

This House also records its pro-
found appreciation of the wonder-
ful and spontaneous response of
the p=ople of India to the emer-
gency and the crisis that has
resulted from China's invasion of
India. It notes with deep grati-
tude this mighty upsurge amongst
all sections of our people for
harnessing all our resources
towards the organisation of an
all-out effort to meet this grave
national emergency. The flame of
liberty and sacrifice has been
kindled anew and a fresh dedica-
tion has taken place to the cause
of India's freedom and integrity.

This House gratefully acknow-
ledges the sympathy and the moral
and material support received
from a large number of friendly
countries in this grim hour of our
struggle against aggression and
invasion,

With hope and faith, this House
affirms the firm resolve of the
Indian people to drive out the
apgressor from the sacred soil of
India. however long and hard the
struggle may be”

Shri Yawaharlal Nehru: Mr, Speaker,
Sir- we meet in Tarliament today
earlier than was intended, because ef
a grave crisis that has arisen. This
House, and everybody in India, and
the greater part of the world know
that the People's Republic of China
has invaded India with massive forces,
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and there have been some
battles resulting in
casualties op both sides.

bloody
considerable

For five years, we have been the
victims of Chinese aggression across
our frontiers in the north. That
aggression was, to begin with, rather
furtive. Oeccasionally there were some
incidents and conflicts. These con-
flicts might well be termed frontier
incidents. Today, we are facing a
regular and massive invasion of our
territory by very large forces.

China, which has claimed and still
claims to be anti-imperialist, is pur-
suing a course today for which com-
parisons can only be sought in the
eighteenth and nineteenth centuries,
[n those past days, the European
Powers in the full flood of imperialist
aggression and with strength and
weapons given to them by the Indus-
trial Revolution took possession of

large parts of Asia and Africa by

force. That imperialism has abated
now, and many of the colonies of
European countries have been freed
and are independent countries. But,
curiously. the very champions of anti-
imperialism, that is, th> People's Gov-
ernment of China, are now following
the course of aggression and imperia-
list expansion.

Some Hon. Members: Shame!

Shri Hari Vishnu Kamath (Hoshan-
gabad): Down with China.

Shri Jawaharlal Nehru: It is sad to
think that we in India, who have
pleaded for peace all over the world,
and who have sought the friendship
of China and treated them with cour-
tesy and consideration and pleaded
their cause in the councils of the world
should now ourselves be victims of
new imperialism and expansionism by
a country which savs that it is against
all imperialism. This strange twist
of historv has brought us face to face
with something that we have not
experienced in this way fotr over a
hundred years or more. We had taken
itfalmost for granted that despite some
lapses in recent years, as in the Suez
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affair, we had taken it for granted
that this type of aggression was almost
a thing of the past. Even the Chinese
aggression on our borders during the
last five years, bad as it was, and
indicative of an expansionist tendency,
though it troubled us greatly, hardly
led us to the conclusion that China
would indulge in a massive invasion
of India. Now, we have seen and
experienced this very invasion and it
has sh~cked us, as it has shocked a
zrge rumhber of countries.

History has taken a new turn in
Asia and perhaps the world, and we
have to bear the brunt of it, to fight
with all our might this menace 1o our
freedom and integrity. Not only are
we threatened by it, but all the
standards of internationzl behaviour
hive been upset and so all the world
is affected by it, apart from the imme-
diate consequences. No self-respect-
ing country which loves its freedom.
and its integrity can possibly submit
to this challenge. Certainly, India,
this dear land of ours. will never
submit to it whatever the conse-
quences. We accept the challenge in
all its consequences, whatever they
may be.

It may be that this challenge is also
an opportunity for us. Indeed, the
people of India in their millions have
demonstrated that they accept this
challenge and have shown a unity and
an enthusiasm such as has been very
seldom in evidence. A crisis has come
and we have stood up to face it and
meet that crisis.

I have moved a Resolution seeking
the aporoval of this House to the state
of emeraeney that has been declared
by the President. That was inevit-
able when foreign legions invaded
India and our Constitution wisely
provided for such a course to he
followed by us in any serious ctisis.
I have no doubt that this House will
approve of this declaration by the
President and subsequently I hope also
of the Defence of India Ordinance and
the other steps that are being taken
to face this crisis.
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I should like this House for &
moment 1o look at this matter in some
perspective. We stand, I do believe,
at a turning point not only in the his-
tory of India but of Asia and possibly
even of the world, because what hap-
pens in this conflict will affect it
obviously. It will affect Asia, of
which two of the biggest countries
are China and India. But it will
affeet the world also and, therefore,
this conflict has wvery wide-reaching
consequences. We should try to look
at it from this point of view. For the
moment, we are shocked at this cruel
and crude invasion of another country.
The world has also witnessed the res-
ponse of the people of the country
invaded, that is, our country, and the
world will yet witness the way the
peonle of India act when their free-
dom is threatened and their dear
liberty is imperilled.

So. we arc shocked and in a state
of 'high excitement. That is inevit-
able, and not surprising, but we have
to remember that this turning point
in history is not going to end soon.
We may have to face this for a long
period, for a number of years, I do
not know how long, and we must
train ourselves and the nation to be
prepared to face it, however long the
crisis ‘may last. It is in the mood, in
that mentality, that T seek this House
to give a lead to the country.

Chinese aggression on our frontiers
is five years old and during these
vears this House has discussed this
matter repeatedly. On the last occa-
sion this discussion took place on the
12th Aupgust, 1962. Many White Papers
have been issued, giving the long-
drawn-out correspondence between
the Government of India and the Gov-
ernment of China. Only today I have
placed another bunch of these papers

contained in White Paper No. 7. On-

the 22nd August, 1962 we sent a note
to China. A reply was sent to this
on the 13th September last. But
before the reply was sent or received
by us. even on the B8th September,
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hina's forces crossed the inter-
national boundary in the northwest
corner of NEFA across the Thagla
ridge and began to threaten the
Indian post at Dhola. We had a num-
ber of posts near the northern fron-
tier of NEFA adequate enough to
meet any minor or normal incursion.
We hoped that we would be able to
meet this new aggression and imme-
diately we took steps to strengthen
our forces in that area.

Five davs after this new aggres-
sion, on the 13th September the
Chinese Government sent us a threa-
tening reply, asking for discussions on
the boundary question. We have pre-
viously demonstrated by a mass of
evidence that our boundary is what
has been called the MacMahon Line,
but the boundary was not laid down
even by Mr. MacMahon, whoever is
responsible for it. | It was a recogni-
tion of the long-standing frontier on
the high ridge of the Himalayas which
divided the two countries at the
watershed. To some extent, though
indirectly, the Chinese accepted this.
Certainly they accepted the continua-
tion of this line in Burma. But, apart
from the constitutional or legal
aspects, it is undoubted and cannot be
challeneged that no Chinese has ever
been in that part on this side of the
line, excepting, as the House knows,
in a little border village called
Longju.

Even the MacMahon Line which the
Chinese have called illegal was laid
down 48 years ago, in 1914, and that
was a confirmation of what was
believed in then. Legal or not, it has
been a part of India for a long num-
ber of years and certainly let us say
for 50 years or so, apart from its
previous history which is also in our
favoun Here then is a boundary
which for nearly 50 years has been
shown io be our northern frontier. I
am limiting what I say to 50 years for
the sake of argument; really it was
even before that. Even if the Chinese
did not accept it—and I would like
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to say that the objection they raised
in 1913 to this treaty was not based
on their objection to the MacMahon
Line; it was based on their objection
to another part of the treaty which
divided Inner Tibet and Quter Tibet,
the MacMahon Line did not come in
that; however, it is a fact that they
objected to the whole treaty because
of that other objection—even if the
Chinese did not accept it then, this
has been in existence now in our
maps, in our practice, in our Consti-
.tution, in our organisation, adminis-
tration ete, for nearly 50 years.
Even the non-acceptance of it, can it
entitle them to undertake an armed
invasion to wupset it? Even the
Chinese know and say that indepen-
dent India has been in possession of
this territory right up to the Hima-
layan watershed. It is rather difficult
for me to say what they say. Because,
if any person takes the trouble to read
through this wast correspondence, he
will notice that their alleged frontier
is a very mobile one; it changes. It
is wherever they have laid the fron-
tier and in this matter too they have
stated many contradictory things.
They have laid stress sometimes on
the fact that we have occupied this
area of NEFA or a large part of it
sinee we became independent. That
is a curious statement since, as I have
said all along, it was fully recognised
in 1913-14. Apart from that, when
we became independent, we did one
thing. We naturally wanted these
tribal people in the frontier areas to
chare our independence. The British
largely left them to their own
resources and interfered only when
there was some trouble. But there is
no doubt that the British considered
their frontier to be the MacMahon
Line. They did not have a full-fledged
administrative apparatus there. Om
gaining independence, we were natu-
rally anxious to develop these areas as
we were trying to develop other areas
of India. We tried, therefore, not
onlv to introduce our administration
there but schools, hospitals, roads, etc.

Tt is this which the Chinese say repre-
sents our occupying that. Any person
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who sees thes: papers and th- "story
behind them wouid easily say that we
have occupied it in every sense,
legally, constitutionally, administra-
tively, practically for a large number
of years.

Now, the psimt is that whatever the
legal and constitutioral aspect of their
claim might be we .nink there is no
force whatever—does that justify a
sudden invasion of this kind? The
House will remember that we have
discussed this matter many times pre=-
viously; we discussed it largely in
relation to their aggression in Ladakh
because nothing had happened here
except with the sole exception of the
littie  frontier wvillage Longju. Re-
peatedly, in the course of talks some-
times they are reflected in these
papers too—we were given to under-
stand something not absolutely, not
clearly; as has now been discovered,
always their phrases had a double
meaning attached to them which could
be interpreted any way, to assure us
of something and later to deny that
they had assured us. [ remember the
long talk 1 had with the Chinese
Prime Minister, specially about the
MacMahon Line. I forget the exact date;
it was five years ago or six years ago,
I do not remember exactly. That was
when he came to India. We had a
long talk and immediately after the
talk I put down in a note I prepared
the contents of our talk so that T
might not forget it., That note is here
in our office. Much later I sent an
extract of my note of that talk to the
Chinese Government and they denied
the truth of it! I was very much sur-
prised and hurt because I was gquite
certain. When we were talking it
was not once I asked; 1 asked the
same question two or three times and
definitely the answer was given to
me. He gave me to understand that
although the Chinese Government
considered the McMahon line an
illegal line and a British imperialist
line, nevertheless because of the large
number of facts, because of their
desire to be friendly with us, they
would be prepared to do this. That
was the clearest impression that I got.
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He denied it later on. So, it becomes
a little difficult to say what they stood
by at a particular time,

Anyhow, my point is that whether
they acknowledge the McMahon line
or not undoubtedly it has been, till a
few weeks ago, completely in our
possession; the area on this side was
completely in our possession; for
generations past it has been in our
possession; if you like it I can put a
later date, 1913-14 and I may say that
it was a recording of what had been
happening previously. How does it
justify the Chinese Government to
carry on an invasion of it, by any law,
international standards of behaviour
or for any other reason?

The House may have noticed a
very peculiar approach that the
Chinese Government has made to
what has happened recently in NEFA.
They go or saying that India attacked
them ang their frontier guards as
they are called are merely defend-
ing themselves, I must confess that
this complete perversion of facts and
the attempt to make falsehood appear
to be the truth, and the truth to be
the falsehood has amazed me be-
cause mothing can be more utterly
 baseless than what they have been
saying. Here is 5 single fact. We
have been up to the McMahon line
all these years; we have not gone
one inch beyond nor have we covered
another’s territory. They have come.
Let us for the moment assume their
case that 'there is some doubt about
where the McMahon line is. But
the point is that they have invaded
2n area which has not been in ftheir
possession ever, ever in the history
of the last 10.000 wears, After all
the present Chinese Government came
into existence 12 vears ago or there-
abouis. Anv claim that they may
directly make to this territory can
only be made either in these 12.years
or possibly previously through Tibet.
So, it becomes a questiom of what
they can claim through Tibet or
through their domination over Tibet.
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It is true that for a long time past
there were some frontier questions
between Tibet anq India, even in
British times. But all these questions
were about little pockets or little
frontier areas, small areas. Nobdy
has ever put forward, no Tibetan
Governmen{ has ever put forward
previously these large claims to what
tantamounts to two thirds of NEFA,
apart from the wvast area in Ladakh.

So, we arrive at one firm conclu-
sion which is not capable of argu-
ment or denial; that is, the Chinese
have come to this territory with a
massive force, territory which for a
long time at least has been included
in India, and administered in a vaguae
way and a little fully administered
by India. If theyhad and claim they
could have discussed it and talked
about it and adopted various means
of peaceful settlement appointed ar-
bitrators or gone to the Hague Court
or whatever ¥ was.

Here, I may say, it has ber: 1m-
fortunate, in this as in so mary o her
cases, that the present Government
of China is not represented in the
Uniteq Nations. Hon. Members are
surprised when we have supported
the Chinese representation—the re-
presentation of the People's Govern-
ment of China—in Ithe United Na-
tions, We have supported it in spite
of this present invasion, because we
have to look at it this way: it is not
a question of likes or dislikes. It is
a question, which, wil] facilitate
Chinese aggression; it will facilitate
its misbehaviour in the future. It will
make disarmament impossible in the
world, You might disarm the whole
world ang leave China, a great,
powerful country, fully armed to the
teeth., It is inconceivable. Therefore,
in spite of our great resentment at
what they have done, the great irri-
tation and anger, still, I am glad to
say that we kept some perspective
about things and supported that even
now. The difficulty is one cannot call
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them up before any tribunal or wor'd
court or anywhere. They are just
wholly an irrespons’ble country be-
lieving, I believe, in war as the only
way of settling anything, having no
love of peace and stating almost that,
ang with great power at their dis-
posal, That is the dangerous state of
aflairg not only for India but for the
rest of the world. I am not going
into the question, as some people do,
of communism or anti-Communism.
I do not believe that that is a major
issue in this matter or any other.
Communism may help; but the major
issue is, an expansionist imperialist

minded country deliberately invading-

into a new country. ... (Interruption).

Shri Tyagi (Dehra Dun): With a

slave army.

Shri Jawanarlal Nehru: I do not
know what the hon. Member has said.
T am not entering into that argument.
I am laying stress on this fart, be-
cause as some countries do, they ex-
plain, everything in terms of com-
munism and anfj-communism. I think
the result is that they are unable to
see many of the basic facts of the
question. Communism may help or
communism may hinder. Commun-
ism mav give them a certain strength
or weakness, whatever it may be.
But today we are facing a naked
aggression, just the type of aggression
which we saw in the 18th and 18th
centuries; there was then no commu-
nism anywhere.

Shri Ranga (Chittoor): This is the
20th century.

Shri Jawaharlal Nehru: So, we
have tp face thiz new type of im-
perialism on our borders. Asia is
facing this new type, and the whole
world is concerned with that. For the
moment, we are most concerned with
it, and we have to face it and bear
the burden ourselves, although some
of our friendly countries are cer-
tainly helping us and we are grateful
to them for that help,
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To say that we are committing all
this aggression on Chinese territory
is a kind of double talk which ‘s
very difficult for a man of my simple
mind to understand, “We; coemmit
ageression on ourselves; we commit
aggression on the soil of our own
country and they defend i+ by
coming over the mounta'ns into our
territory”. It is really extraordinary
to what length peoplé can go 1o
justify their misdeeds,

It is true that when we hea d on
the Bth September of their coming
over the Thagla pass into our terri-
tory in some forces, we had qu'te
adequate forces in our podts. We had
no doubt some forces there to meet
any incursion, but if large {forces
come over, an ordinary military post
can hardly resist them. We took im-
mediate steps to send further forces
to reinforce our posts. We sent them
immediately as we had to, in the
circumstances; yet there was one un-
fortunate factor which normally should
be remembered. That was, if we send
our forces, who are tough, young and
strong, nevertheless, we send them
from the p'ains of India suddenly to
14,000 ft. high. For any person; how-
ever strong he may be, it requires
time to be acclimatised to these
heights. But they went there. When
they went there, then began a pro-
cess; we sent some further forces and
thought that they would be adequate
to meet the Shinese menace in so far
as it was feasible. The Chinese also
started increasing their forces there,
Now, for them, it was a relatively
easy matter, because they have vast
forces in Tibet. I do not know how
much they have. They used to have 11
divisions, and I am told they now have
13 or 14 divisions in Tibet. Just ima-
gine the wery vast armies thev are
having in Tibet alone.

W TRIFETE (FIAE): oT A7
HAET SAT B wWEf FToomr 99
T BT L.

Shri Jawaharlal Nehru: [ think if
the hon. Member feels keenly about
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it, we will send him to the frontier!
Perhaps the speeches may convince
the Chinese So, first of all, the
Chinese armies were fully acclimatis-
ed, living®or long on the high plateau
of T'bet, It was just not in the line
with the ridge but only a little below
the ridge.

Secondly, the whole of Tibet has
been covered in the last few years by
roads and the roads there, in that
extremely severe climate, mean
simply levelling the ground, remov-
ing boulders, etc.,, because you do not
require cemernit or anything at that
he'ght. The ground itself is so very
hard. So, this is covereg by roads,
and they can travel perhaps at quick
notice from one part to another in
Tibet.

So, they could bring large forces to
the other side of the Thagla ridge.
They would not be immediately visi-
ble to us, because gn the other side—
and that is what we believe happen-
ed—although some forces were beingz
added on by the Chinese crossing the
Thagla ridge they could not be seen.
They were adding large numbers of
forces on the other side nearby and
in the last few days of this battle that
occurred there on the 20th, they
poured in masses of the people, 1
do not know how much: six. seven
and eight times the number of troops
that we had. They have thus logistic
advantage not only of bringing troops
but supplying everything that could
be brought immediately on the other
side of the Thagla ridge and send
them. We had a certain disadvant-
age. 1 am merely mentioning the
facts—the logistic disadvantage of
the people having been suddenly sert
to those heights. Everything that
thev require has to be sent by  air,
and our Air Force has done a very
fine piece of work there, in taking
everything by air in spite, sometimes,
of enemy fire and the difficulties that
always occur in those high mountains.
So, this went on.
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May I add that there has been a
great deal of attack about our un-
preparedness. 1 think most of it is
based on ignorance. (Interruption).

Shri Hari Vishnu EKamath: We do
not want to interrupt; you may go on
replying in your own way,

Shri Jawaharlal Nehru: I am glad
of this generosity in not interrupting
me. I say most of this talk is based
on ignorance of facts. Some of them
is true: first of all, it is perfectly true
that we were not prepared to face
two or three divisions of the Chinese
army descending wupon the forces
there.

i

st YREIAR ¢ K [T
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(Interruptions).
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Shri Jawaharlal Nehru: Swamiji, 1
am afraid, has not acquired....
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Shri Jawaharlal Nehru: [ am sorry
not to be able to oblige the Swamiji.
1 would have been glad to oblige him,
but my difficulty is, as you yoursell
have been pleased to remark, in a
matter of this kind, there are many
Members of this House who might not
understand me otherwise.

1 was talking about unprepared-
ness. It is perfectly true, as I said,
that we were unprepared to meet a
massive invasion of two or three
divisions. But the other things that
are said about roads, about blankets,
ete. are very largelv incorrect. . . .
(Interruptions).

Shri Mohan Swarup (Pilibhit):
What about arms?

Shri Jawaharlal Nehru: It is really
extraordinary that many persons here
who know nothing about arms talk
about arms. (Interruptions).

Mr. Speaker: Let us hear the hon.
Prime Minister. All sections  shall
have their opportunity to express
themselves. We are now listening to
the Prime Minister.

Shri Jawaharlal Nehru: 1 do net
wish to go into details. I merely
wanted to indicate that the criticisms
that are made, partly justified, cre
largely not justified. About arms, it
is not a thing which one normally
talks about in Parliament openly.
But I would be glad to explain what
we have done, what we have not
done 2nd the difficulties that we had
to face.

The hon. House will remember that
till independence, our defence de-
partment was entirely under the war
office, and the war office not only
laid down the policy, but insisted that
everything as far as possible should
be acquired through  Whitehall.
During the last great war, because of
the difficulties of acquiring war mate-
rial from abroad, from the  United
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Kingdom, some of our ordnance fac-
torieg grew up, but still they were rat-
e ciementary. The first problem we
had i solve, therefore, was to get cut
.of this Whiehail atmosphere angd the
practice pf our acquiring everything
from there, determining our own
palicr and al' that. 1 think we have
done rather well to build up in these
vears this industry,

There i5 always a choice and there
has been a choice in this and other
matters for us to buy arms from ab-
road or to, make them  ourselves.
Obviously it is infiniteld better to
make them ourselves, because that
strenzthens the country, industrially
and o‘herwiss and secondly, you can-
nat altogether rely on, outside sup-
plics; any moment they may fail you
and economically it iz bad) to get
them from outside. So, our practice
has been to try to build up our arms,
the industry and the like in the coun-
trv and we have done fairly well. We
might 17ve done better; I do not
know. All kinds of difficulties arise,
berause Jevelopment of one industry
depends  on the whole industrial
baskground of the country. We have
laiq strces on that I would not go
into that.

A great deal was said about arms,
autrmetic rifles and the rest. For the
las* three or four vears, we have been
trying to make them and wvarious
difficulties arose about patents, this,
that and th= other and sometimes
ziont pur own difficulties in finding
enough foreign exchange. This has
h=r+ a continuing difficulty, as to now
much we should spend in the shape
of forcign exchange, Ultimately, we
ol over these difficulties ang we
started their manufacture, I forget
the date. but some time this year and
we are naer making them.

The onlv alternative was previous-
1v for us to get a large number of
those weapons from abroad. We hesi-
iated; we wanted to make them our-
selves. Undoubtadly, we could have
got them, but remember this. If we
‘have tried to get all those weapons
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from abroad in what might be called
relatively peace time, we will have
to spend enormous sums of money.
Our whole planning, etc. will have
gone, because when you talk of
weapons in terms of war, you talk
in terms of thousands of crores. It
is not a question of g few crores, but
thousands of crores ang it would
have smashed our economy It is a
different matter when we have to
face this tremendous crisis, which
both our people feel sg much and the
world sees: we can get better terms to
get the things and our people are
prepared to spand much more.

I am  merely pointing cut some
things; they may not be adequate ex-
planation, but I want you to appre-
ciate that every attempt has been
made and continually being made to
build up industry—an aircraft in-
dustrv, an arms industry, ete, an up-
to-date one. Obviously we cannot be)
upto-to-date in the sense of compet-
ing, let us say. with America or the
Soviet Union or England. If is just
not possible for us to advance our
basic industries and science so much.
But we have made good advance
scientificially. One of the most import-
ant features is that the defence
science department that we have
built up is a hihg-class affair. em-
ploying about 2,000 scientists.

Anyhow, if there were mistakes
committed or delavs committed, it is
not for me to go intp that now, It
is net a good thing for us to appor-
tion blame ani say that such and
such officer or such and such Minis-
ter, ete. is to blame. We are all to
blame in a sense. (Interruptions).

It is a fact that ever since 1st
October, when 1 returned from abroad
every day I have been connected—
previously I was connecteg through
the Defence Ministry, but from the
1st October, I have been there every
day. We, the Chiefs of Staff and
others sat together and discussed the
matters. And, naturally, it is for the

%
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experts, the Chiefs of Staff and their
advisers to determine the tactics, the
strategy etc, of fighting, and* not for
me; I do not know enough about it.
I can only put questions to them,
make suggestions to them, leaving the
fina] carrying out of it o their hands.

We took several steps. On the very
next day, on 2nd October, we called
back the Chief of the General Staff,
General Kaul, who was on
leave then, I want to mention his
name specially because, quite extra-
ordinarily unjust things have been
said about him. We sent for him
and we changed the method of com-
mand, separating Naga Hills etc,
from NEFA. fe went there practi-
cally within 24 hours, Some people
say he had not haj any experience
of fighting. That is not correct He
had the experience of fighting in
Burma. He was our Military Attache
in Washington when the trouble oc-
curred in Kashmir, but he begged us
to send him there, We sent him
there and he was there. 1 doubt,
knowing a good many of our officers
and others,—many of them are good—
in sheer courage and initiative and
hard work, if we can fina anybody
to beat him. Anyhow, it is very un-
fair for our officers who are bearing
heavy burden, whether it be Kaul or
anybody else, to be criticised in this
way, criticisegq by foreign.  corres-
pondents sending  messages abroad
That is a highly improper, highly
irresponsible thing to be done when
they are bearing such heavy burden.

Then, General Kaul, as soon as
he went over there—he went there
ruddenly from There—14,000 feet—
duily walked 16 to 20 miles from post
to  nost over  highly precipitous
mountain area. He fell ill an?’ he
came here to report after 4 or 5
days.
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Mr. Speaker: Order, order. I would
first ask the hon. Members on these
benches, on the Congress side, not
to interfere or take into their own
hands the right to silence any other
hon. Member. I think I am compe-
tent enough. I will deal with any
hon, Member who interrupts or who
gays things like that. Wherever 1
need the help of all those hon. Mem-
bers I will request them, But I think
I would not need that. I hope hon.
Members on  this side would not
compel me to go to that extent. They
will have ample opportunity to have
their say. I will allow them as much
as they want. Now they should listen
patiently. When their turn comes
and when they speak, if they are in-
terrupted in this manner they would
not like that. Therefore, we should
listen to the Prime Minister in order
to be able to criticise what he has
said. If they do not listen to him,
how shall the hon. Members on this
gide criticise those facts that he is
giving. Let him have his say. When
their opportunity comes they can
criticise him.
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Shri Jawaharlal Nehro: I would
Hke to point out to the House a fact,
which is no doubt known, that this
invasion by the Chinese did mot
mereiy take place in NEFA on the
20th October. On that very day it
was a co-ordinated attack all along
the line from Ladakh to NEFA
Therefore, to say that because we
had attacked them—we are perfectly
justified in oushing them and attack-
ing them—in NEFA, to make that an
excuse and say that we had attacked
them in NEFA and therefore they are
attacking us on that day all along the
line of Ladakh is a thing which is
manifestly a false statement, 2 made-
ap thing.

Now, a few days after the 20th
October—] think it was 24th—a mes-
sage was sent to the heads of Gov-
ernments or heads of States in cases
where it may be so, almost all aof
them, pointing out the background of
Chinese invasion and stating our firm
resolve to resist it—a copy of it I have
placed on the Table of the House.
We have received many replies, not
from all yet but from many of them,
extending their sympathy and sup-
port at the present crisis.

Just soon after, four or five days
after this massive attack, the Chinese
Prime Minister came out with, what
Is called, a “three-point proposal” on
which a ceasefire might be arrived.
This was very vague. It was not quite
clear what he meant. But what ap-
peared to us and what appeared iater
on to us with further elucidation was
that it meant our not only acknow-
ledging or partly acknowledging their
right to be where they were on our
territory, but our force retiring still
further, some 20 kilometres or so; that
is to say, although the Chinese armies
would retire a little on our territory
we would retire further and they
would have an opportunity to build
up their strength on our territory to
attack us further later. Tt is an im-
possible thing for wus to agree to,
There has been some confusion about
this in the countries, not only, here
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but in other countries too, but as we
have explained it most people have
understood it—I am talking about
other countries,

We, in reply or independently or,
rather, proposed that thev should re-
tire to the line prior to the Bth Sep-
tember, that is, behind the McMahon
Line there and they should also re-
tire the advances they haq made
since the 8th September in Ladakh,
Some of our friends have :uid that
this was a weak proposal, we should
have asked them to go out complete-
ly. Well, it is for the House to judge
our weakness and strength, and the
proposals must have some realities,
because we have not onlv to abide
by it but we have to convince all our
friends elsewherc that we arg mak-
ing something, a proposal which ig
reasonable andi which cant be given
effect to. The proposal was that thev,
should retire to that line as it stor.
on Bth September both in NEFA anu |
Ladakh Then we were prepared ‘o
meet their representatives to consider
what further steps should be taken
to lessen tension etc. Once that was
agreed to, then would come as a
third step our meeting together to
consider the merits of the question
We have made that proposal and we
stand by it. T think it is a reasonable
proposal and certainly not in any
sense a dishonourable or a weak one.

Then, meanwhile. many of our
friends abroad, well-intentioned coun-
tries, made various efforts to bring
about cease-fire, stoppage of fighting
and a consideration of the matter on
the merits. Their efforts, or rather
their desire, to help in stopping this
fighting is very laudable, and we wel-
come their desire. But, not knowing
all the detailed facts, sometimas they
made some proposals which hzd no
great relevance to the situation,

I shall refer only to one of them
and that was the reference made by
President Nasser of the UAR. I must
pay my tribute to President Nasser in
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this matter because he did not make
a vague proposal in the air. People
advise us to be good and peaceful,
as if we are inclined to war. In fact,
if we are anything, as the House well
knows, we do not possess the war-
like mentality and that is why for
the purpose of war ‘aere is weak-
ness. We may have usveloped it, but
that is a different matter, T am talk-
ing of the past. So, people talking
to us to be good boys and make it up
has np particular meaning, unless
they come to grips with the particu-
lar issues involved. Now, President
Nasser took  the trouble to under-
stand the facts and, thereafter, issued
a presidential decree or ~ommunique
issued by the President-in-Council of
the UAR ip which he made certain
propasals. These proposals were not
exzciiy on the lines we had suggested
but v-ere large'y in conformity with
our rroposals. They laid special stress
on . wop: withdrawing to their lines
wht e they stood prior to the 8th of
September. That was a major thing.
That fitted in  with our proposal.
Chinay has rcjecteq this proposal,
made by President Nasser.

Now, this crisis i3 nona of our
making or seeking. It is China which
has sought to enforce its so-called
territorial claims by military might.
Indeed, she has advanced beyond the
line of her territorial claims As 1
said, their frontier is a mobile one;
anything they could: grasp becomes
their frontier.

_E
“ In his task, in defending our
fronticrs and our motherland, we
have sought help from all friendly
countries. I wish to express my gra-
titude for the prompt response to our
appeal for. sympathy and support
which have been given to us by va-
rious countries. This help that is
given is unconditional and without
any strings. It does nc* therefore,
affect directly our policy of ! ron-
alignment which we value Those
countrie; which have heln2d us have
themselves recognised thiz an{ made
it clear that they do not expect us to
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leave that policy. Help hags been
given to us swiftly by the United
States, by the Uniteq Kingdom and
by scme other friendly couatries, We
are in touch with many others. We
have also made aproaches to other
friendly countries like the Soviet
Union and France for supply of
equipment.

We have often declared that we do
not covet any territory of anyone
else; we are quite satisfied with our
own tierritory such as it is. But there
is another aspect of that We do not
submit to anyone else coveting our
territory and although the aggressor
in this instance has gaineq some
initial successes—I do not know what
they have in mind, whether they
want to use it as a bargaining coun-
ter or they have some other evil de-
signs—as I have said we cannot sub-
mit to it, whatever the consequences.

There is one other aspect which I
shoulg like to mention, which iz not
indirectly connected with this matter
but directly connected, and that is
our development plans and the Five
Year Plan. Some people have said
“let us give up these Plans so that
we may concentrate op the war
effort”. What ig the war effort?
People think of the soldiers in  the
front, which is perfectly right They
are bearing the brunt of the heat
and danger. But in this matter, in
the king of struggle that we are in-
volved in, every peasant in the field
is a soldier. every worker in a fac-
tory is a soldier, Our work, our war
effort essentially, apart from the
actual fighting done, is in ever greater
production in the field and factory.
We must remember that. It ig an
effort which depends greatly on our
development. Today we are much
more in a position to make that kind
of effort in field and factory than,
let us say, ten or twelve years ago;
there is no doubt about that We are
not still adequately developed. I
hope this very crisis will make us
always to be remembered that an
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army today, & modern army, fights
with modern weapons which it has
to manufacture itself in that coun-
try. It is based on the development
of industry, and that industry must
have an agricultural base if it is to
succeed. Therefore, we have to deve-
lop all round, apart from agriculture
and industry, which are the basic
things in ocur Five Year Plan. Then
there is power, which is essential
from the point of view of war effort,
tiom the point of view of industry,
from the point of view of even agri-
culture. Sg that, to talk of scrapping
the Five Year Plan is not to under-
stand the real springs of our strength.
We have to carry the Five Year Plan
and go beyond it i» many respects.
It may be, in some matters which are
considereq non-essential, we may
tone down or leave them but in the
major things of the Five Year Plan
we have to make the fullest effort.
Among the major things agriculture
is highly important. How can a
country fight when it is lacking in
food?;B 't T dp not think we will be.
We have to grow more and more,
which is a difficult thing, We have
laid down the targets for our agricul-
tural produce in our Five Year Plan,
but in the last year or two, this vear
especially, we have fallen behind be-
cause of floods and all kinds of things.

Now, although we have fallen be-
hind. I take it that we have to aim
at hizher targets than we have laid
down even im the Third Plan, and I
am sure we shall get that. T am not
talking wvaguely. 1 think we can get
that. We cannot get it so easily if
we laid down certain targets in the
office here in t'¢ Food Ministry. We
must go down (o the peasant, to the
agriculturist, and transform his pre-
sent enthusiasm, his present energy
ints greater production. Nothing is
more cheering and heartening than
the reaction amongst the people,
amongst the peasants who have given
their little mite, Let them transform
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them into greater production. I am
sure they can, if we approach them
rightly. So also with industry; so also
with many other things like educa“ion
etc. We must look upon all of them
as part of the war effort that we have
to make. Ir this process I hope we
shall not only build!up our nation
more swiftly but will make it stronger,
make it more social-minded and lay
the base of the socialist structure that
we aim at.

This peril we have to facelis a
grave menace. This challenge may be
converted into opportunity for us to
grow and to change the dark cloud
that envelops our frontiers into the
oright sun not only of freedom but
of welfare in this country.

In effect we have to look at this
matter as an effort of the whole
nation. We may say—some pcople
say—we want an armed people. That
is true in a sense. But what we real-
ly want is the whole people mobilised
for this effort doing their separate
jobs whether it is in the field, the
factory or the battlefield thus combin-
ing together and strengthenizg  the
nation and bringing success to us. We
have to be armed, therefore, not only
by weapons of warfare but by wea-
pons of agriculture, industry and all
those as well.

We do not minimise our task. Let
no man minimise it or have any iliu-
sions about it. It is not a thing which
we can deal with by momentary
enthusiasm, enthusiasm of the moment
or lasting a month or two. It is a long
effort that we require—a difficult
effort—and we shall have to go out to
do our utmost. It is not merely
enough to pay something to the De-
fence Fund or to do something else.
That is good in its own wavy. It is
very welcome how people are pay-
ing them by straining every nerve to
the utmost. We have to keep up our
strength and our determination to the
end. And that end may not be near.
Therefore we have to prepare in
every way to strengthen the nation
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not only for today and tomorrow but
for the day after also to meet this
menace, If we do that, I have no
doubt that we shall be able to show
the determination and fortitude that
is required of our people. We have
had a glimpse of it in their present
enthusiasm which has been a most
moving sight To see our people
come, not only the young but the cld
—old men and old women—and the
young little children and their
enthusiasm has been a sight to glad-
den any heart.

Now before I end I should like to
say a word about our soldiers and
asirmen who are working under ex-
traordinarily difficult circumstances.
I want to send on your behalf our
greetings and assurance of our full
assistance. To those who have fallen
in defence of the country we  pay
our homage. They will not be for-
gotten by us or by those who follow
us. I am confident that all sides of
this House will stand united in this
great venture and will demonstrate
to the world that free India which
has stood for peace and will always
stand for peace and friendship with
other countries can never tolerate
esggression and invasion. If we have
worked for peace as we have done
and we shall continue to do so, we
can also work for war effectively if
we are attacked as we have  been.

Sir, I commend these Resolutions to
the House.

Mr. Speaker: I have placed both
these Resolutions before the House.
Now I have to take up the substitute
motions and amendments that 1 have
received notice of. The first is by
Dr. Singhvi. Does he want to move
1t?

Dr. L. M. Singhvl (Jodhpur): Yes,
Sir; I wish to move my substitute
motion (Serial No. 1).

Shri Surendranath Dwivedy (Ken-
drapara): I wish to move the amend-
ment to the Resolution (No. 2, List
No. 2).
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Shri S. M. Banerjee (Kanpur): I
wish to move amendment No. 4.

Shri K. Pattaayak (Sambalpur): I
wish to move amendments No, 5 and
6.

Shri U. M. Trivedi (Mandsaur): I
wish to move amendments No, 7 and
No. 8.

Shri Frank Anthony (Nominated—
Anglo-Indians): My amendment No.
9 has become unnecessary by the
resignation of the former Defence
Minister but I wish to move my
amendment No. 10.

Shri N. Sreekantan Nair (Quilon);
[ wish to move amendment No. 11.

Shri Ram Ratan Gupta (Gonda): I
wish to move amendment No. 12.
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Shri Parashar (Shivpuri): I wish
to move my amendment No, 14.

Mr. Speaker: Then I have received
notices of two amendments from Shri
N. G. Ranga and some other hon.
Members. Does he wish to move
them?

Shri Ranga (Chittoor): Yes, Sir.

Shrimati Renu Chakravartty (Bar-
rackpore): Why were they circulated
so late?

Mr. Speaker: Probably they were
received late but I have allowed
them. Then, there is one by Shri
Sivamurthi Swami.

Shrl Sivamurthi Swami (Koppal):
I wish to mowve it

Shri Surendranath Dwivedy: It has
not been circulated.



